OFFICE OF THE DIVISIONAL COMMISSIONER 3 1 O
MEERUT DIVISION, MEERUT

Refi-....) ). 2.2 /NGT EA No-20/19/2021 Dated.. 19 5.017 2022

To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in&ngt.filling@gmail.com

Sub: Report in compliance to order passed by Hon’ble NGT, New delhi on
dated 25-10-2021 in matter of E.A. No. 20/2019 in O.A. No. 308/2015
Kaushambi Apartments Residents Welfare Association (KARWA) Vs.
Divisional Commissioner Meerut Division & Ors.

Sir,

With reference to the above mentioned subject, Status report in
compliance of order passed by Hon'ble NGT, New delhi on dated 25-10-2021 in
E.A. No. 20/2019 in O.A. No. 308/2015 Kaushambi Apartments Residents
Welfare Association (KARWA) Vs. Divisional Commissioner Meerut Division &
Ors. is hereby submitted for kind perusal and necessary action please.

Enclosure:As above.

Yours Sincerely

(Surendra Singh)
Commissioner
Meerut Division,

b Meerut
Copy to:

i.  District Magistrate, Ghaziabad.
it.  Shri Amit Tiwari, Standing Councel, Uttar Pradesh, NGT, New Delhi
for perusal and necessary action.

(Surendra Singh)
Commissioner
Meerut Division,
Meerut

Sunil_Wi 1ir_2021
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Status Report in Execution Application No. 20/2019 in O. A. No. 308/2015 Kaushambi
Apartments Residents Welfare Association (KARWA) Applicant Versus Divisional
Commissioner Meerut Division & Ors.

1. Brief Backeround

Hon’ble Tribunal has passed following order on dated 25.10.2021: -
e ......2. We have considered the status projected in the above report and find the
action taken to be highly inadequate. The matter is not of adversarial nature and is taken
up in the spirit of basic needs of the citizens which are lacking. We have interacted with
the officers present who are senior enough in the hierarchy of the administration and are
competent enough to remedy the situation. What is required is realistic approach and
concern to tackle the problem, instead of shifting the blame to other authorities. The traffic
management, waste management and action against encroachers needs to be realistic
and not mere show of compliance. Stringent steps are required for executing the
Environment Management Plan, including protection of the storm water drains and
preventing unauthorized parking. This may require a special task force comprising of
responsible officers of proven ability and high-level monitoring atleast once in a week, if
not more frequent initially. Monitoring may include, among other indicators, improvement
in air quality and reduction in noise.
6. On interaction, we find the attitude of the learned Commissioner to be very positive to

the above suggestions. We hope with his intervention, situation will improve. To enable

further effective measures to be taken, the proceedings are deferred for about a month.”
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2. Action taken by Divisional Commissioner, Meerut and District Magistrate Ghaziabad

In compliance of Hon’ble NGT order dated 25.10.2021, Divisional Commissioner Meerut
Division, Meerut vide letter dated 03.11.2021 constituted a task force comprising following

officials of concerning departments for regular monitoring and action in Kaushambi area:

1. Nominated officer (Additional District Magistrate level) by District Magistrate Ghaziabad

2. Nominated officer (Additional Municipal Commissioner) by Municipal Commissioner
Ghaziabad

3. Nominated officer (Superintendent of Police) by Senior Superintendent of Police
4. Nominated officer by Regional Transport Officer

5. Nominated officer by Regional Manager, U.P. State Road Transport Corporation,
Ghaziabad

6. Nominated officer by Regional Manager, U.P. State Industrial Development Authority
Ghaziabad

7. Nominated officer by Regional Officer, U.P. Pollution Control Board, Ghaziabad

Above task force was directed to do required action regarding implementation of solid waste
management, pressure horn, illegal parking, plying of autos /tempos and implementation of
Environmental Management Plan. It was directed to send daily progress report to Divisional

Commissioner Meerut through Google Sheet. A copy of above said letter is enclosed as Annexure

A-1.
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Accordingly, all concerning departments have submitted daily progress report on Google

Sheet. Detailed action taken report is as follows:

Daily Status of Action Taken in E.A. No. 20/2019 in O.A. No. 308/2015 Kaushambi
Apartments Residents Welfare Association (KARWA)

Vs. Divisional Commissioner Meerut Division &Ors

Cumulative Action taken report on the basis of daily progress report for sirTce

06.11.2021
Total Nos. Total Nos. of Fine No.
S.
Department | Type of violation of numbers of | Notice | imposed | of |Seizers
No.
inspections | Defaulters | served | {in Rupees) | FIRs
1- Vehicle Pollution
6962 1200 1200 |1,17,20,000| O
PUC 136
2 Vehicle Fitness 838 421 421 0 NA | 173
3- Unauthorized
Traffic Police 12186 8496 8496 | 42,48,000 0
Parking 1
4- Wrong side 7907 4529 4529 | 90,58,000 0 14
5- Unauthorized Entry| 333 225 225 |4,2880000 0 | o
6- Visible Emission 382 182 182 0 0 182
7- Vehicle Pollution
2540 504 0 50,40,000 0 247
PUC
8- Vehicle Fitness 1620 539 0 26,95,000 0 304
9- |Transport  |Unauthorized - |
3 3 V] 1,500 0 0
department |Parking
10- Wrong side 8 8 0 2,400 o | o
11- .l.Jnauthorized Entry 0 0 0 0 0 0
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12- Visible Emission 0 0 0 0
13- |Roadways  |Pressure Horn 2039 260 2,60,000 0
14- Encroachments 111 82 0 0
15 Solid Waste
0
Dumping/ Buming 93 1 2000
16- Mechanical -
Nagar Nigam |Sweeping
Kaushambi "
Schedule 63 0 0
17 Sprinkling
Schedule 63 0 0 “

As evident from above figures, Traffic police Ghaziabad has seized 506 vehicles and imposed

fine of Rs5.6.79 Crores for violation of various traffic rules which have an impact on air pollution

as well. Likewise Transport Department, Govt. of UP has come down heavily on violators and

imposed fine of Rs.77.38 lakhs and seized 551 vehicles. Also, installation and use of pressure.

horn by buses plying in the area is another major area of concern, UPSRTC has identified 260

such defaulters and imposed a penalty of Rs. 2,60,000/- on them. Besides this, Uttar Pradesh

Pollution Control Board has also taken action against violations pertaining to C&D Waste, Solid

waste burning and industrial emission in close vicinity of Kaushambhi area. Environmental

Compensation of around 53.75 lakhs has been imposed against industrial units and compensation

of Rs. 79.00 lakhs has been recommended for other sources of air pollution like C&D Waste

handling/storage, road dust and waste dumping. Thus all concerned departments are actively and

sincerely indulged in implementation of Hon'ble Tribunal's order.
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Further, in compliance of Hon’ble Tribunal’s orders, noise and ambient air monitoring has been
done in Kaushambi region at three locations in time span from 13.11.2021 to 17.11.2021, from
21.11.2021 to 23.11.2021 and from 29.12.2021 to 31.12.2021 by Regional Laboratory, UPPCB,

Ghaziabad. Reports are enclosed as Annexure A2,

AMBIENT NOISE MONITORING REPORT

S Observed value
No. ] Date Day Night
| Location
' 1 | Police Chowki, Kaushambi 15.11.2021 . 67.7 62.5
16.11.2021 71.9 64.7
17.11.2021 71.8 627
21.11.2021 69.9 58.9
22.11.2021 71.9 63.8
23.11.2021 717 64.2
29.12.2021 | 66.1 52.4
30.12.2021 | 703 54.9
31.12.2021 65.3 53.5
2 | Meenakshi Hospital 15.11.2021 709 | 58.3
Kaushambi | 16.11.2021 706 | 62.4
17.11.2021 69.8 | 58.2
21.11.2021 70.6 59.5
22.11.2021 71.0 60.8
B 23.11.2021 76.5 58.5
~29.12.2021 69.8 54,2
30.12.2021 62.9 55.8
31.12.2021 67.4 56.1
3 | Panchmani Apartment, 15.11.2021 64.4 59.1
Kaushambi ' 16.11.2021 67.8 58.9
17.11.2021 67.5 57.4
21.11.2021 721 57.5
22.11.2021 | 68.4 56.2 |
23.11.2021 I 71.2 58.3
.29.12.2021 63.5 55.3
30.12.2021 673 | ~56.2 B
4. 31,12.2021 ~ 665 — 54.9
Standard of Noise(dBA) = Day | Night
1.  Residential Zone 55 45
2. | Commercial Zone | 65 | 55
1 3. | Silent Zone 50 | 40 |

4. | Industrial Zone 75 70
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S. All values are in ng/m? |
No. = - |
Location PMio PM 2.5 S0; NOQ; Weather
(Standard | (Standard {Standard {Standard | Condition
Date Value-100 | Value- Value- Value-
ng/m’) | 60pg/m’) 80pg/m®) | 80pg/m’)

Police Chowki, | 15.11.2021 |  372.25 225.20 12.0 65.0 Clear

Kaushambi 16.11.2021 @ 407.87 241.05 13.0 70.0 Clear

| 17.11.2021 | 394.53 202.41 08.0 60.0 Clear

21.11.2021 | 458.80 138.85 17.0 60.0 Clear

22.11.2021 | 442.63 92.0. 21.0 75.0 Clear

23.11.2021 420.0 133.87 18.0 78.0 Clear

29.12.2021 |  320.07 169.15 18.0 46.0 Clear

30.12.2021 | 428.12 170.08 16.0 48.0 Clear

31.12.2021 | 462.30 205.10 12.0 53.0 Clear

Meenakshi 15.11.2021 | 485.36 176.26 14.0 68.0 Clear

Hospital 16.11.2021 | 560.13 151.72 16.0 79.0 Clear

Kaushambi 17.11.2021 | 589.37 169.56 12.0 63.0 Clear
121.11.2021 | 47041 211.35 190 | 63.0 Clear |

22.11.2021 | 53102 | 150.73 20.0 71.0 Clear

23.11.2021 | 518.54 127.33 16.0 76.0 Clear

129.12.2021 | 476.48 173.48 20.0 51.0 | Clear

30.12.2021 | 493.20 186.22 14.0 55.0 Clear

131.12.2021 | 510.35 215.37 13.0 60.0 Clear

Panchmani 15,11.2021 387.29 119.81 10.0 58.0 Clear

Apartment, 16.11.2021 | 412.15 197.93 11.0 62.0 Clear
Kaushambi 17.11.2021 565.81 202.82 10.0 74.0 Clear |
21.11.2021 | 406.43 185.28 18.0 70.0 Clear

22.11.2021 | 389.65 119.31 15.0 68.0 Clear

23.11.2021 | 438.76 160.02 16.0 73.0 Clear

| 29.12.2021 | 295.16 119.32 15.0 42.0 Clear

130.12.2021 | 326.10 155.57 13.0 40.0 Clear

| | 31.12.2021 | 40979 163.06 110 50.0 Clear

From above data, it is evident that noise as well as ambient air quality has shown

marginal improvement in month of December. It may be attributed to factors like enforcement as
well as favourable meteorological conditions.

an Annexure A3.

Compliance status of Environment Action and Management Plan for Kaushambi is enclosed
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Besides above-mentioned details Police department Ghaziabad is also taking regular action taken
against violators in Kaushambi area as well as entire district. Details of same for year 2021 under

heads of no parking, wrong side, noise/ air pollution, by crane and seized vehicles is as follows.

Detail of action taken regarding traffic rules from dated 01.01.2021 to 26.11.2021 in compliance of
Hon’ble NGT orders

No parking | Wrong side | Noise/Air | By crane | Seized vehicles
pollution
In Ghaziabad Region | 50,427 17,068 8,317 7,072 3,526
In Kaushambi area | 18,692 | 4,365 1,613 3,199 832
! . l -

Divisional Commissioner Meerut also visited the Kaushambi area on dated 01.11.2021 with
District Magistrate, Ghaziabad, Municipal Commissioner, Municipal Corporation, Ghaziabad and
SP, Traffic, Ghaziabad. During visit, directions have been given to concerning departments for
effective implementation of Traffic Management Plan. A letter with strict directions was issued by
Divisional Commissioner Meerut to District Magistrate Ghaziabad, Senior Superintendent of
Police Ghaziabad and Municipal Commissioner, Municipal Corporation, Ghaziabad for furnishing
action taken report/ present status regarding effective implementation of prepared action plan and
short term/long term measures decided in said matter, copy enclosed as Annexure Ad. Status of
compliance submitted by District Magistrate, Ghaziabad, Municipal Commissioner, Municipal
Corporation, Ghaziabad and Senior Superintendent of Police is annexed as Annexure A5
Annexure A6 and Annexure A7 respectively.

Apart from this, in view of survey conducted on dated 06.04.2021 by Joint Team
comprising officials of Ghaziabad and Delhi and report submitted for implementation of action
required by Delhi Police on following 04 points, A letter has been sent to Police Commissioner,

Delhi Police Head Quarter by Divisional Commissioner Meerut vide letter dated 22.11.2021:
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a. To shift Delhi Police booth 10 feet ahead (towards Delhi) situated on entrance road
from Kaushambi via EDM mall to Delhi.

b. To shift Delhi Police booth on left side and prepaid booth near petrol pump, which are
situated on entrance road from Kaushambi to Anand Vihar creating traffic congestion
and pollution in nearby area.

¢. To remove jersey barriers and encroachment on entrance road from Anand Vihar to
Maharajpur,

d. To remove cement barriers on both side (Kaushambi to Anand Vihar and Anand Vihar
to Kaushambi).

A copy of said letter is being enclosed as Annexure AS8.

. Joint visit of Kaushambi area by Divisional Commissioner Meerut with officials of

Ghaziabad district of U.P. and Delhi State:

Further, joint visit of kaushambi area was carried out by Divisional Commissioner Meerut
with officials of U.P. Government and Delhi Government on 16,12,2021, During joint visit,
all traffic congestion points were inspected by the team and after that a detailed meeting
was held at Regional Office, U.P.S.R.T.C. Ghaziabad in presence of Delhi state officials.
Meeting was attended by Police officials and concerned Municipal corporation of Delhi
along with concerned department officials of UP Government. Minutes of meeting are
enclosed as Annexure A9,

After detailed discussion in the meeting, it was agreed to take following actions jointly:

i EDMC toll booth to be shifted on left side- EDMC will shift toll booth will on

left side after road widening work is over by Ghaziabad Nagar Nigam.



ii.

jii,

iv.

vii.

viii.

ix.
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Delhi police booth to be shifted from present location- Delhi police booth will
be removed. Ghaziabad Nagar Nigam was directed to remove C & D waste/
garbage at site.

To remove tree causing traffic congestion- It was found necessary to remove a
banyan tree situated on left side at T-point from kaushambi to Anand vihar.
Ownership of tree could not be ascertained; it was decided that tree will be removed
by concerning municipal corporation after getting due permission from Forest
Department and ensuring plantation of requisite plants as per law.

To remove iron pole/ barriers- Nagar Nigam Ghaziabad was directed to remove
old pole/ barrier situated left side on road from Kaushambi to Delhi. Barrier situated
on right side will be removed after confirmation of ownership by District
Magistrate Ghaziabad/ EDMC.

Road to be constructed on encroachment free lane- It was decided that road will
be constructed by Nagar Nigam Ghaziabad/ CPWD, Delhi after getting lane free
after removing all encroachments.

To set street vendors systematically- It was directed to SSP Ghaziabad and
Municipal Commissioner, Ghaziabad to ensure shifting of strect vendors by
earmarking vending zone at suitable place in vicinity.

To repair escalator of foot over bridge- Escalator of foot over bridge was found
not operational and was expected to be repaired by EDMC/CPWD.

To install lift on FOB- Re engineering of FOB was observed and it is expected to
install lift for FOB by EDMC/CPWD.

To construct new FOB- In view of heavy movement of pedestrians on both side

of road during festivals, it was requested to CPWD to construct 01 additional FOB
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at site. It was expected from DCP (Traffic), Delhi and EDMC to take necessary
action in this regard.

X. To stop unregistered /illegal buses — It was directed to stop unregistered /illegal
buses through strict enforcement by regional manager, UPSRTC, Ghaziabad, RTO,
Ghaziabad and Delhi police.

xi. To arrange buses systematically outside bus station — Regional Manager,
UPSRTC, Ghaziabad was asked to ensure that buses should not stand outside bus
station haphazardly.

xii. To nominate nodal officer- EDMC and Delhi police officials were requested to
nominate nodal officers for further action as decided in joint visit/meeting.

xiii., To share information about traffic diversion between states- S.P, Traffic,
Ghaziabad fequested that information of traffic diversion should be shared mutually
between Delhi police/ traffic department and U.P. police.

xiv. Interstate coordination- It was expected that effective coordination should be
ensured for achieving sustainable solution of said problems/issues at all level of

Police and Municipal administration of both States.

Subsequently, a letter was also written by Commissioner, Meerut Division to Police
Commissioner and Municipal Commissioner, EDMC Delhi to ensure compliance of
activities to be undertaken in Delhi region as decided during joint visit on 16.12.2021. In

compliance of same, following activities have been completed by departments of UP

Government.
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1. Municipal Corporation, Ghaziabad has invited tenders for six activities for redressal

of issues pertaining to smoothening of traffic in Kaushambhi region, details of same

are as enlisted hereunder.

| S.No. Activity Timeline

1 Widening of Dr. Burman Road infront of | Work order issued.

Yashoda Hospital and Kaushambi Metro Station | Work proposed to be
completed within 03
Months

2 | Widening of Dr. Burman Road infront of | Work order issued.
Kaushambhi Depot and Fair Export (India) Pvt. | Work proposed to be
Lid. completed within 03

Months

3 Construction of tempo/auto  stand on | Tender invited again.
Kaushambhi side behind Delhi Police Booth Technical bid already

opened.

4 Construction of U-turn infront of Yashoda | Tender invited again,
Hospital, Kaushambhi metro station and | Technical bid already
Kaushambhi depot for traffic management. opened.

5 Construction of taxi stand adjacent to | Tender invited again.
Kaushambhi depot on Saur Urja Marg Technical bid already

opened.

6 Construction of speed breakers before low height -
barriers near Wave Mall circle and Saur Urja Invited
Marg cut

2. Municipal Corporation, Ghaziabad has removed all C&D Waste left on site after shifting
of Delhi Police Booth

3. Letter has been sent to Forest Department, Ghaziabad on 23.12.2021 for removal of
banyan and other trees for widening of road and providing free passage to vehicles.

4. Iron poles have been removed by Municipal Corporation, Ghaziabad on 16.12.2021

5. Tenders invited for widening of roads on area encroached areas,

6. RM, Roadways has carried out enforcement drive and ensured that movement of

unauthorized buses is curtailed in the area.
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As far as compliance of actions pertaining to Government of NCT of Delhi région

1s concerned, presently only shifting of traffic police booth has been done and progress and

action taken report with regards to other points is awaited. Divisional Commissioner

Meerut vide letter dated 08.01.2022 has sent a letter to Delhi officials for providing

compliance status on concerned points, copy of same is annexed as Annexure A10.

Thus, as detailed above, regular steps are being taken in true spirit for abatement of

pollution due to traffic, solid waste as well as encroachment in the area and same shall

continue. In order to achieve desired results, any further directions of Hon’ble Tribunal

shall be complied with.

The report is being submitted for kind perusal and necessary action please.

(Shiv Pyjan Yadav) (Ramananﬂﬁshwaha)
Additional Municipal Commissioner S.P. Traffic
Ghaziabad Ghaziabad
=
{Utsav Sharma) (A. K. Singh)
Regional Officer Regional Manager
U.P.P.C.B. Ghaziabad U.P.S.R.T.C. Ghaziabad

r),'V
yol)
DISTRICT MAGISTR‘;A}‘ “GHAZIABAD i)M

kVCL“)\F&
(A K Chaudhary)
Executive Engineer

Ghaziabad Development Authority
Ghaziabad

(Manoj K Mishra)
ARTO (E-1I)
Ghaziabad



- GRS W —0121—2641377,- 2657539, BIH—2640411, AT commmee@nicin—
TH GEE (005 /GloYo—2021
fesia: 02 “qawR, 2021

— HNAY §Y —

Ao &Y ERT o, Reel ERT EA. No. 2012019 in O.A. No. 3082015

Kaushambi Apartments Bes_ide_nts Welfare Assaciation (KARWA) Vs. Divis_ic_mal Com_!nissioner
Meerut Division & Ors. ¥ faAil® 25—10—2021 ®Y WIRT RY & Rvg wea—5 F
Iy R W &

"We have considered the status projected in the above report and find the action
taken to be highly inadequate. The matter is not of adversarial nature and is taken up in the spirit of
basic needs of the citizens which are lacking. We have interacted with the officers present who are
senior enough in the hierarchy of the administration and are competent enough to remedy the
situation. What is required is realistic approach and concem to tackle the problem, instead of shifting
the blame to other authorities. The traffic management, waste management and action against
encroachers needs to be realistic and not mere show of compliance. Stringent steps are required for
executing the Environment Management Plan, including protection of the storm water drains and
preventing unauthorized parking. This may require a special task force comprising of responsible
officers of proven ability and high-levei monitoring atleast once in a week, if not more frequent
initially. Monitoring may include, among other indicators, improvement in air quality and reduction in

noise.”
o WS BN i, fieeh & 9o W & arqueE § Prem &
4 Frafa sgsEer g orRiaE R o &g Freger o B @ e R o £

1. FreRed, TRk g A sl fw fahed wR) - W
2 TR v, TR &R A e (g R arw) - WH
3. aRw gfom s, moAre gy ik AR (gfew aehera) - W
4. WM YRaes aRTS, MRRIEE gR1 T aRve - W
5. &3 T, JottoUHodRe oxilo, MRRIETE &R N S - W
6 AT vEEs, {O‘ﬂo\ﬁo@o, MRARG &R1 i e - W=y
7. &dv aRer, om0 yeuw Faiaw K, Moare g e sl - Wew g

FaR e /R g emn R @ wew ¥g A A
BN B AT I G W, S s e A iR ¥ Ao wshy Ra sl
feeelt B FeTIa amT @ SFue ) Frfadl ¥ SaReRY BN | ST e PR
ﬂﬁmsﬂ?%ﬁ?ﬁmsﬂ@TGoongheetmeaﬁﬁmﬁﬂ%m'l

(G fiie)
Y,
gsie Td fReip adq) %)ﬁ'\'amsa,m|

wfaferf— o
2. I g (&), wRe wved, WRe B AP IgIET ¥ |

fHe)
,{ﬁ'ro' nUge, MG |



| 324

. UTTAR PRADESH POLLUTION CONTROL BOARD

REGIONAL LABORATORY

INS-2. SECTOR-16. VASUNDHARA. GHAZIABAD-201012

AMBIENT NOISE MONITORING REPORT

Name of Monitoring Site : Kaushambi, Ghaziabad.
Date of Monitoring 129.12.2021 t0 31.12.2021
Monitoring By : Sri Shubash Chandra, S.A, Sri D.D. Verma, L.A.

S.No | ~Observedvalue 7]
. V- B ]
Sogation Date ' Day Night
|
e e e o S IS
1 | Police Chowki 29122021 661 52.4 |
30.12.2021 | 70.3 | 549
: : JAlaz2el | 653 ] 535
2 | Meenakshi Hospital 29.12.2021 698 | 54.2
30.12.2021 629 L 55.8
| o3l200  Tera o sed
3 | Panchmani Aprtment | 29.12.2021 | 635 1 3533
i e SO, o 673 562 1
| 31.12.202F _ 665 49
_r_ Standard of Noi_ée(dBAj wu_ Dg}? | Night !
| 1| Residencial Zone 55 | 45
|2 | Commercial  Zone 65 5
6 Silent Zone 4, 50 o 40 _
L%l Industrial Zone ) B n B
Scientific Assistant Scien?:I;jc Officer Regional Officer
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=N
UPPCB

Name of Monitoring Site

r
i
i

| UTTAR PRADESH POLLUTION CONTROL BOARD

REGIONAL LABORATORY

INS-2. SECTOR-16. VASUNDHARA, GHAZIABAD-201012

AMBIENT NOISE MONITORING REPORT

: Kaushambi, Ghaziabad.

Date of Monitoring :29.12.2021 t0 31.12.2021
Monitoring By : Sri Shubash Chandra, S.A, Sri D.D. Verma, L.A.
SNo | T o Observed value -
| | Location D 1 ‘ .
ate | Day Night
|
!
"1 | Police Chowki 29.12.2021 66.1 524
30.12.2021 73 54.9
R N 31122021 . 653 [ 535 |
2 | Meenakshi Hospital 29.12.2021 698 %42
...... 30.12.2021 | 62.9 558 |
N, 3L 12. Zg}glm 674 ¢ 861 |
3 | Panchmani Aprtment | 29122021 | 63.5 1 553 _
30.12.2021 , 673 | 562
! | 31.12.2021 665 54.9
| Standard of Noise(dBA) | lI).enmyw | Night N
| Residencial Zone - 55 45 |
2 | Commercial Zone , 65 | 55
6_ Silent Zone . " 50 - 40
4 Industr;al Zone 75 70 |
Vé\‘)ﬂ/ Qésw :
Scientific Assistant Scientific Officer Regional Officer
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uUrPPCB

Name of Monitoring Site

UTTAR PRADESH POLLUTION CONTROL BOARD
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REGIONAL LABORATORY

1 ‘ INS-2, SECTOR-16, VASUNDHARA. GHAZIABAD-201012

AMBIENT AIR MONITORING REPORT

: Kaushambi, Ghaziabad.

Date of Monitoring 129.12.2021 t0 31.12.2021
Mouitoring By : Sri Shubash Chandra, S.A, Sri D.D. Verma, L.A.
'S.No Al values are in-pg/m3 ]
Location PM,, |PM25 | SO, ' NO; Weather
(Standard (Standard | (Standard Condition
Date Value-100 Sft;mdafd Value-80 | Value-80
3 amne- 3 3
m ug/m’y g/m
ng/m) 60ug ) g/m’) ' pg/m’)
{
1| Police . 29.12.2021 | 32007 | 16915 | 180 | 460 Clear
Chowki 30122021 [ 42812 | 17008 | 160 | 480 Clear
o 31122021 | 46230 | 20510 | 120 | 530 Clear
2 | Meenakshi 29.12.2021 | 47648 17348 | 200 | 510 Clear
Hospital 30.12.2021 ! 49320 | ___1_86.22 ’ 14.0 55.0 l_ Clear
‘ _|31122021 | 51035 1 21537 | 130 | 600 | Clear
3 | Panchmani | 29.12.2021 ! 295.16 119.32 15.0 42.0 ‘ Clear
Aprtment [ 30.12.2021 | 32610 | 15557 | 130 | 400 | _ Clear |
| 31122021 | 40979 | 16306 | 110 | 500 | Clear |
Remark-
Q' Qspins - p
Scientific Assistant Scientific Officer Regional Officer
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UTTAR PRADESH POLLUTION CONTROL BOARD

REGIONAL LABORATORY

INS-2, SEC1 TOR-16. VASUNDHARA GHAZIABAD-20101

AMBIENT AIR MONITORING REPORT

Name of Monitoring Site : Kaushambi, Ghaziabad.

Date of Monitoring

Monitoring By

129.12.2021 t0 31.12.2021
: Sri Shubash Chandra, S.A, Sri D.D. Verma, L.A.

' S.No ] © Allvalues are in pg/m’
Location T PMy [PM25 | SO, NO, |  Weather
i (Standard (Standard © (Standard Condition
| Date Value-100 $;mdard Value-80 | Value-80
. 3 ue- 3 3
m | pg/m ug/m
; pg/m’) 60ngm?) | pg/m’) | ug/m)
1| Police 129.12.2021 | 32007 | 16905 | 180 | 460 . Clear_
Chowki - 30.12. 2021 42812 170. 08 | 160 | 480 |  Clear
o [31122021 | 46230 | 20510 | 120 | 530 | Clear
2 | Meenakshi  |29.12.2021 | 47648 | 17348 | 200 | 510 | Clear
| Hospital 30122021 | 49320 | 18622 | 140 | 550 Clear
o 31122021 | 51035 | 21537 | 130 | 600 | Clear
3 | Panchmani | 29.12.2021 | 295 16 l 119. 32 BES 0 420 Clea1
| Aprtment | 30.12.2021 | 32610 | 15557 | 130 400 | Clear
L 31122021 40979 | 16306 | 110 | 3500 | Clear
Remark-
Al
o
Scientific Assistant Scientific Officer Regional Officer
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REGIONAL LABORATORY

‘ T ) 4
RN [/ 4
INS-2. SECTOR-16. VASUNDHARA. GHAZIABAD-201012

UPPCB

AMBIENT AIR MONITORING REPORT

Name of Monitoring Site : Kaushambi, Ghaziabad.

Date of Monitoring :21.11.2021 t0 23.11.2021
Monitoring By . Sti Shubash Chandra, S.A, Sri D.D, Verma, L.A.
S.No |_ All values are in pg/m® ‘
Location | PMjp  |[PM25 | SO, | NO, Weather
(Standard " (Standard | (Standard Condition
Date Value-100 gt?“dﬂfd Value-80 | Value-80
/m? GLUE m’ fm’
pg/m”) 60pg/m’) pgim’) | pg/m’)
|.— T [ — N E— | — { = S— | = ———
1 | Police (21112021 [ 458.80 | 15885 | 170 | 60.0 Clear
Chowki | 22.11.2021 | 329.63 115.00 | 210 | 750 Clear
_ ,23.11.2021| 420.0 134.87 | 18.0 78.0 Clear |
2 | Meenakshi | 21.11.2021 | 470.41 18135 | 190 | 630 Clear
Hospital 22.11.2021 | 352.02 12073 | 200 | 710 | Clear
‘_ 23.11.2021 | 4320 | 14433 160 | 760 | Clear
3 | Panchmani | 21.11.202t | 40643 | 14528 = 180 | 700 Clear
| Aprtment | 22.11.2021 | 33865 | 10931 | 150 | 68.0 | Clear
L 23012021 | 39876 | 1270 | 1640 | 73.0 | Clear
‘Remark-

T i S /7/

Scientilic Assistant Scientific Officer Regional Officer
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UTTAR PRADESH POLLUTION CONTROL BOARD |

S
=0T REGIONAL LABORATORY
N | / |
INS-2, SECTOR-16. VASUNDHARA. GHHAZIABAD-201012
|UPPCB‘

AMBIENT NOISE MONITORING REPORT

Name of Monitoring Site : Kaushambi, Ghaziabad.

Date of Monitoring :21.11.2021 to 23.11.2021
Monitoring By : Sri Shubash Chandra, 'S.A,. S D.D. Verma, LA,
"SNo | N ' - Observed value
Location .
Date ‘ Day Night
1| Police Chowki 21.11.202] 69.9 58.9 -
22.11.2021 71.9 63.8
23.11.2021 71.7 ' 64.2
2 | Mecnakshi Hospital | 21.11.2021 | 706 59.5
2212021 | 71.0 | 60.8
| _ 23112021 | 76.5 - 58.5
3 | Panchmani Aprtment |  21.11.2021 . 72.1 57.5
22112021 | 68.4 C 56.2
] 23112021 | 71.2 58.3
~ Standard of Noise(dBA) Day | Night
' 1 | Residencial Zone 55 45 |
2 | Commercial Zone 65 55
6 | Silent Zone 50 | 40
4 Industrial Zone 75 | 70

g ot — o

Scientific Assistant Scientific Officer Regional Officer



UTTAR PRADESH POLLUTION CONTROL BOARD 3 30

REGIONAL LABORATORY

INS-2. SECTOR-16. VASUNDHARA. GHAZIABAD-201012

AMBIENT NOISE MONITORING REPORT

Name of Monitoring Site : Kaushambi, Ghaziabad.

Date of Monitoring

Monitoring By

215.11.2021 to 17.11.2021

: Sri Shubash Chandra, S.A, Sri D.D. Verma, L.A.

S.No | L Observed value -
P . s—
Location Date Day Night |
1| Police Chowki 15.11.2021 67.7 62.5 ‘
16.11.2021 71.9 647
17.11.2021 | 718 67
| 2 Meenakshi Hospital | 15.11.2001 709 [ 593
' 16.11.2021 706 624 _J
| 17112021 | 698 582
3 | Panchmani Aprtment | 15.11.2021 64.4 . - 59.1 =
| 16.11.2021 67.8 589 |
. 17.11.2021 675 il 574
Standard of Noise(dBA) | Day Night
1 | Residencial Zone 55 45
|2 Commercial Zone 65 | 55
. _
|6 | Silent Zone 50 | 40
| 4 | Industrial Zone | 75 70

G
G

Scientific Assistant

oftl AT

Scientific Officer Regional Officer
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UTTAR PRADESH POLLUTION CONTROL BGARD

—

*‘T\@?}‘i REGIONAL LABORATORY
UPPCB INS-2. SECTOR-16. VASUNDHARA. GHAZIABAD-201012

AMBIENT AIR MONITORING REPORT

Name of Monitoring Site : Kaushambi, Ghaziabad.

Date of Monitoring $15.11.2021 to 17.11.2021
Meonitoring By Sri Shubash Chandra, S.A, Sri D.D. Verma, L.A.
SNo | - All values are in pg/m’
Location | - PMio 'PM25 | S_Og NO, i Weather
(Standard | {Standard | (Standard Condition
Date Value-100 g?timdard Value-80 | Value-80 |
/m? ate- /m’ /m’
ng/m’) 60ug/m) ng/m’) | pg/m) | ‘
" 1| Police 15112021 | 37225 | 18020 120 650 | Clear |
Chowki | 16.11.2021 427.87 22005 | 130 | 700 | Clear .
_ | | 17.11.2021 464.53 202.41 080 | 60.0 | Clear ;
2 | Meenakshi | 15.11.2021 425.36 186.26 140 | 680 | Clear .
i Hospital - | 16.11.2021 480.13 | 23672 | 160 | 790 Clear
i | | 17.11.2021 | -490.37 21056 120 | 630 | Clear
3 | Panchmani | 15.11.2021 | 36729 | 119.81 | 100 580 Clear
i Aprtment 16.11.2021 | 412.15 C 19793 0 110 | 620 Clear
] [17.11.2021 | 45281 | 17882 | 100 | 740 | Clear
Remark-

Scientific Assistant Scientific Officer Regional Officer
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Table 5-1: Mitigation and Remedial Measures in

Development Area, NC

Residential Areas

Ghaziabad

Environment Action And Management Plan for Hmm,_.mrsEE

LOCATION PROBLEM

MITIGATION/ REMEDIAL MEASURES

Concerned Department

Action Taken

"A. POLLUTION-AIR & NOISE

spaces for autos, parking for 4 wheelers and

{1} Road Condition and Width 1|
RESIDENTIAL ZONE |The road condition is good in this |Banning the expansion of shops on the roads | Nagar Nigam The attachment drive is run by Ghaziabad Municipal
SOUTH [SEEMANT | zone. The carriageway-width is 15-|and pavementl. Gorporation from time to fime which notices and drives are
VIHAR & OTHERS) |20min the zene but due to thade to the encroachers
encroachment by on street parking _
and eateries the width reduced to
| 5.5-7.5m. ) 7 =
RESIDENTIAL ZONE |The road condition is goad in this Spaces for venders and local shops need to be MNagar Nigam Already Complied
NCRTH zone. The carriageway width is 18- |assigned properly. )
{KAMADGIRI, 20m in the zone but due o
DHAULAGIRI& encroachment by on street parking
OTHERS) and eateries the width reduced to 7
9m.
URBAN VILLAGE- The condition and geometry of The roads shall be constructed with pavements, |Nagar Nigam Consiruction of roads have been planned accordingly

BHUAPUR internal roads is very poor. Wide
reads in the area have been also crealing spaces for bikes and cycles such
reduced o narrow lanes because | that it does not disturb movement on roads and
of encroachments by the rack flow of pedestrians. Any chgoing construction
ickers/scrap dealers, Wide roads |should not conguer the space of the road and
linthe area banning the expansion of shops on the roads
and pavemant, _
| |
|[it] Traffic Congustion
| Logation PRODLEM MITIGATION! REMEDIAL MEASURES Concerned Departrent -
Action Taken
RESIDENTIAL ZONE |Traffic jams are frequent because Polential improvements may include the Nagar Nigam Widening of entrance and exit points have been identified and
SOUTH {(SEEMANT  |of the lack of space on the road widening of entrance and exit paints, and ordered to the concern department for implementing
VIHAR & OTHERS) |dueto encroachment providing bays (exclusive lanes} for turning hecordingly
movements. ) —_
In arder to enceurage use of public transport for| Transport Deptt. Tatal vehicle Inspection of PUCs in Kaushambl Area - 5074,
long distance travel, use of Railways/ Interstate Total Challan-355, Total Unauthorized Parking Inspection-9857,
Bus- services, efc, and their integration with No. of defaulters found-2720, No. of Challans-2720, Total Fine
local intra-city public transport systems ie. L mposed- Rs. 1,18,000/-
Metro, Buses etc.
Intermediate  Para  Transit (IPT) and non-
motorized traffic (NMT) needs to be made fast,
colivenient and seamless,
RESIDENTIAL ZONE |Traffic jams are frequent because| Banning the expansion of shops on the roacds Nagar Nigam Total No. of inspections of Encreachements-21, Total
NORTH of the lack of space on the road& and pavement. Vehicles plying on street parking _zo. of defaulters- 10, No. of notice served-03, Fine
{KAMADGIRI, footpaths due fo encroachment of has to be removed or they can be relocated to Imposed- Rs. 5500/-.
DHAULAGIRI& ur-street eateries the nearby parking lots or open spaces.
QTHERS)
URBAN VILLAGE- | Due to lot of encroachment on Spaces for vendors and local shops need to be Nagar Nigam
BHUAPUR roads, covered drains, assigned properly. It is also necessary to have level
unautherized parking congestion in | difference of about 0.35-0.50m from the level of
|traffic occurs in this villags. road.




Vehicles plying on street umﬂﬂ:m has 1o be removed —mem_. Nigam
or they can be relocated to the nearby parking lots
OF GPER SpaLes. =
Up-gradation of existing mmém_‘mmm system m:n_ Nagar Nigam
iaying of new sewerage systerm in a sustaingble
manner will be required for this village. _
PROBLEM MITIGATION/ REMEDIAL MEASURES Goncerned Department
Action Taken
Kaushambi Bus Depot  |Presently Diesel Buses are also UPSRTC should strengthen the network of UPSRTC I P ressure Horn Inspeclion-614, No. of Deafaulters-230,
plying at the depot. CNG buses and prioritize these buses in the Fine Imposed- Rs. 2,30,000/-
region. Also, no pressure hors should be used
_ by théke buses.
(I} Industrial Pollution =
Logati PROBLEM MITIGATION! REMEDIAL MEASURES concerned Deparfment .
1 - Action Taken
Sahibabad Tndustrial Adjoining Sahibabad area is an old |Existing units should operate with approved UPPCB Inspecticns were done on 09.11.2021 & 11.11.2021in
| Area opposite industrial area with number of fuel [APCS only. Kaushambhi and Sahibabad lndustrial Area (Site-4) by
Kaushambi based unit. No new Saolid fugl based unit should be UPPCB, Ghaziabad. During the inspection Municipal solid
permitied in the area, waste and Construction waste material was found dumped
Existing units should prepare and submit a plan at various places in Sahibabad. The roads were found to
for switching to PNG. be broken and dust emission were found on the roads. Also
the work of Mechanical sweeping & water sprinkling was
not found at Sahibabad. In view of these reasons a fetter
dated 11.11.2021 was sent to SDM, Ghaziabad by
Regional Office Ghaziabad, UPPCB to impose
E nvirenmental Compensation (EC) of Rs, 25 Lakhs on
Ghaziabad Nagar Nigam. In continuation to this a lelter
has been sent to Head office regarding itnposing the
Enviconmental Compensation (EC) of Rs. 25 Lakhs and
issue closure under Air Act 31A for illegally operating an
Industry, in Sahibabad Industrial Area. Alsa, there are
violations found at three construction sites, for which letters
nave been sent to SDM, Sadar, Ghaziabad for imposing
EC of Rs. 50,000 on each Construction site.
|[v] Encroachments _u..m informal Activities ml
Location PROBLEM MITIGATION! REMEDIAL MEASURES Concerned Department " |
Action Taken |
RESIDENTIAL ZONE |Encroachments by hawkers and|Spaces for vendors and local shops need to be |Nagar Nigam Tatal Mo, of inspections of Encroachements-21, Total No. of
SOUTH (SEEMANT  |vendors assigned properly. | defaulters- 10, No. of notice served-03, Fine Imposed- Rs.
VIHAR & OTHERS) Banning the expansion of shops on the roads Nagar Nigam 5500/-.
|l l - and pavement.
RESIDENTIAL ZONE | Encroachments by hawkers and  [Spaces for vendors and local shops need to be|Nagar Nigam
NORTH {(KAMADGIRI, vendors mmm_m:ma properly. ]
DHAULAGIRI& Banning the expansicn of shops on the roads Nagar Nigam
OTHERS) - '~ . _|and psvament.
URBAN VILLAGE- Encroachments by hawkers and | Spaces for vendors and local shops need to be Nagar Nigam
BHUAPUR vendors |assigned properl;. -
Banning the expansion of shops en the roats|Magar Nigam
and pavemeant.
{[vi] Vehicular Parking on Carrlageway :
Location PROBLEM MITIGATION! REMEDIAL MEASURES Concerned Department |
Action Taken
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RESIDEMTIAL ZONE |Cn-streel parking of private

SOUTH (SEEMANT
|VIHAR & OTHERS)

Multilevel car um_.zmm (MLCP} complexes are

vehicles one such soluticn to provide off-street parking.

Ghaziabad Development  |Parking wumnm have been identified m:a.mnnoaim:. the same

Autherity

will be implemented

Zone-basad will be required on- street parking
management, so that parking supply is
distributed evenly across different streets in the
neighborhood.

Nagar Nigam

will be implemented

Parking spaces have been [dentified and accordingly the sarmo

RESIDENTIAL ZONE
NGRTH {(KAMADGIRI,
DHAULAGIRI&
OTHERS)

On-streat parking of private

|vehicles ane such solution to provide off-sirest parking.

Multilevel car parking Ai_,hnv. complexes are

Ghaziabad Development
Authority

wili ba implemented

Parking spaces have been identified and accordingly the same

Zone-based will be required on-street um_.x_.d
management, sa that parking supply is
distributed evenly across different streets in the
neighborhood.

Nagar Nigam

Already noB‘B_,_ma

URBAN VILLAGE-
BHUAPUR

Vehicles plying on streel parking has to be
removed or they can be relocated to the nearby
parking lots or open spaces.

Onestreed parking of private
vehicles

Ghaziabad Um<m_ou3mm._..
Authority

will be implemented

Parking spaces have been identified and accordingly the same

of Intermediate Tranzport Vehicles.

PROBLEM MITIGATION! REMEDIAL MEASURES

Concerned Department

Action Taken

"RESIDENTIAL ZONE |There Is no problem of parking of NA i

SOUTH (SEEMANIT Intermediate Transport Vehicles

VIHAR & OTHERS}

.,ﬂmm_sz._.rp_. ZONE | There is no problem of parking of INA _

NORTH (KAMADGIRI, | Intermediate Transport Vehicles

DHAULAGIR1&

OTHERS)

|URBAN VILLAGE- As wide roads in the area have | Spaces for vandors and local shops rond to be [Nagar Nigam Street Vending zones have been decided.

BHUAPUR

been reduced to narrow lanes assigned properly. It is also necessary io
because of encroachments by the | have level difference of about 0.35-0.50m from
rack pickerstscrap dealers parking | the fevel of road.

of ITV occurred in this village.

f_.__"m__ Hith Sound Pressure Level

Lacafinn

PROBLEM MITIGATION/ REMEDIAL MEASURES

Conceraed Department

Action Taken

'RESIDENTIAL ZONE
SOUTH (SEEMANT
VIHAR & QTHERS)

No high sound pressure lavel is
found in this zone

RESIDENTIAL ZONE
NORTH (KAMADGIRI,
DHAULAGIRI&
CTHERS)

In this zone sound pressure level is| Well mm.w_.m:mu silencers and mufflers are
above the standard. installed on the vehicles, preferably at the
manufacturer's level.

There is & nead to sensitize public on issues
pertaining to traffic noise as most of the
strategies for abating noise due to vehicular
movaments.,

Nagar Nigam

to not do noise pollutions.

Nagar Nigam already running PA systems to aware public

|URBAN VILLAGE-
BHUAPUR

Well-designed silencers and mufflers are
instalied on the vehicles, preferably at the
manufacturer's level.

in this zone sound pressure level is
above the standard.

There is a need to sensitize public on issues
pertaining to traffic noise as most of the
strategies for abating noise due to vehicular
._=._o<m_,:m1m.

Nagar Nigam

B. POLLUTION-GROUND AND SURFACE WATER
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[1ocation PROELEM

MITIGATION/ REMEDIAL MEASURES Concerned Department

Action Taken

._".mm..Efm: & Unlined Drainage Network

RESIDENTIAL ZONE |Roads are filled with overflowing
SOUTH (SEEMANT  [sewage
VIHAR & OTHERS)

Up-gradation of existing sewerage system in a|Nagar Nigem
sustainable manner will ba reguired for zone

Already complied

The local bodies should be review the adequacy| Nagar Nigam
of existing sluices and drainage channels in
areas suffering from drainage congestion. If the
capacities of existing sluices in embankments
and drainage channels are inadequate, they will
be improved by increasing the venis and
improving outfall conditions.

Under municipal limit all drains :m<m been cleaned accordingly.

RESIDENTIAL ZONE |Sewer overflow is common
NORTH {KAMADGIRI. |preblem in this zone.
CHAULAGIRI&

OTHERS)

Up-gradation of existing sewerage syslem in a|Nagar Nigam
sustainable manner will be required for zone. )

Already complied

The possibility of removing cc__a__._m.m_. structures|Magar Nigam
abstructing existing natural drainage lines wil
be seriously considered by state governments.

Continuous  drives  are :.__.Sﬂ:m for the obstructing
enchroachers

|
URBAN VILLAGE-  |There is no proper drainagw
BHUAPUR netwark in the village.

Cu.@&o_m»_o: of existing sewerage éﬂm_.m and| Nagar Nigam
laying of new sewerage system in a sustainable
manner will be required for Zone.

Sewerage systemns are running ua_nm% and maintained
under One City One Operator by WABAG

|Dumpingof  plastic  wrappers  or]
other solid waste inta the open
draihs  which leads c¢hoking of

Detail study need to be conducted and ground| Nagar Nigam
water quality station need to be installed to
ascerlain any pellution of ground water with

Water Quality is being checked on daily basis and water
harvesting system is being installed on different places as
per planning

drain. surface water pollutants.
|[ii} Water outfall point in Natural Drainage
|Location PROBLEM MITIGATION! REMEDIAL MEASURES Conterned Department Action Taken

RESIDENTIAL ZONE [No problem of Water outfall point
SOUTH (SEEMANT  |in Natural Drainage
VIHAR & OTHERS)

Already complied

RESIDENTIAL ZONE |No problem of Water outfall point
NORTH (KAMADGIRI, in Natural Drainage
DHAULAGIRIS

OTHERS}

Already complied

URBAN VILLAGE- Wastewaler discharge from outlsts
BHUAPUR of all houses joins this drain.

Public-Privale Partnership needs to be Nagar Nigam
encouraged for construction, operation and

maintenance work for this problem.

Already Complied

Low cost allernatives such as oxidation pends, [Nagar Nigam
roct zone technology and decentralized systems
will he encouraged,

Already Complied

Encroachment on Drains

Location PROBLEM

MITIGATION/ REMEDIAL MEASURES Concerned Department

Action Taken

RESIDENTIAL ZONE | No problem of Encroachment on
SOUTH (EEEMANT | drains found.
VIHAR & OTHERS)

Already complied
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RESIDENTIAL ZONE [No probiem of Encroachment on|
NORTH {(KAMADGIRI, [drains found.

DHAULAGIRIZ
OTHERS)

URBAN VILLAGE-
BHUAPUR

Encroachments by temporary
hawkers

The possibility of removing buildings/ structures|
obsiructing existing natural drainage lines wi
be seticusly considered by Government]
authorities. In any case, and with immediate
affect, unplanned growth will be restricted by
state governments so that the construction of
structures obstructing natural  drainage  or
raulting in increased flood hazard is not
allowed.

Nagar Nigam

Already complied

Drives have routed by GNN.for the same

C. POLLUTION-SOLID AND CONSTRUCTION WASTE SITES

i} Waste Dump Sites

Location PRORBLEM

MITIGATION/ REMEDIAL MEASURES

Concerned Department

Action Taken

RESIDENTIAL ZONE | There are inadequate numbers of

SOUTH (SEEMANT | community dustbins of multiple

VIHAR & OTHERS) | size and design due to which more
|waste remain scattered around the

Sweeping should be done on all seven days of
week. To ensure this, an additional staff is
required which should be added to work out the-
total strength of workers.

Nagar Nigam

RESIDENTIAL ZONE |bhin rather than inside the bin.
NGRTH (KAMADGIRI,
CHAULAGIRI&
OTHERS)

spaces such as materials recovery facility, as
appropriate, for segregation of municipal solid
waste and the storage facilities to be set up by
municipal authorities shall be so designed that
the municipal solid waste stored are not
exposed to open atmosphere and shall be user
friendly.

The municipal autharity shall identify m,oqmm.m..

URBAN VILLAGE- |There is no proper dumping place,
BHUAPUR waste malerial are scattered on
the road.

Community collection points shall be created at
central point by considering quantilies of waste
generated on that parlicular lecation.

Nagar Nigam

Total No.of inspection of Selid Waste Burning/dumping -19,
No. of defaulters-04, No. of notice served-03, Total Fine
imposed- Rs. 5000/

The industrial waste from
Sahibabad Industrial Area are also
dumped in these dump site.

Open garbage dumps have
tropped up at various places in the
locality, emanating appaliing
stenth.

Different capacity community bins made of mild
sleel of size 2.5/3.0/3.5/4.5/7 cum. sizes could
be considered, These should be fully covered,
must be placed at short distance and properly
visible and advertised.

Nagar Nigam

The centainers of at least twice the capacity
may be placed at the storage locations te
prevent overflow and to provide freedom of
lifting at the convenience,Land area should be
large enough to last for minimum 20-25 years. If
sufficient land area is not available, two three
lacations in different direction of the city should
be selected,

Nagar z_m.wa

PROBLEM

Location

MITIGATION! REMEDIAL MEASURES

Concerned Dapartment

Action Taken
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'RESIDENTIAL ZONE
SOUTH {SEEMANT
VIHAR & OTHERS)

The C&D waste is baing dumped
along with the solid waste.

The horticuiturat and construction or demolition |Nagar Nigam
or dehris (C&D) or dairy waste shall be
separately collected and disposed of in
aceordance with the Bye laws and not to be
mixed with municipal sclid waste.

| GNN has gmsm Sideway Greenery and colfecting Solid Waste
separatly as per daily drives and visits.

The horticultural and construction or demuolition | Nagar Nigam
or debris (C&D) or dairy waste shall be

separately collected and disposed of in

accordance with the Bye laws and not to be

‘mixed with municipal solid waste.

RESIDE S T|AL ZONE | The G&D waste is being dumped
NORTH (KAMADGIR], | along with the solid waste.
DHAULAGIR1&

OTHERS)

URBAN VILLAGE- The C&D waste is being dumped
BHUAPUR along with the solid waste.

T1e horticuttural and construction or demolition Nagar Nigam
or debris (C&D} or dairy waste shall be
separately collected and disposed of in
accordance with the Bye laws and nol to be
mixed with municipal solid waste.

Table 5-2; Miti

Lacatian

1.1.1 nnﬁ..:man_.._._.hqmw-m.n:__..m._...u:..._ Informal
] Measures in Commercial Areas

PROBLEM

~ MRTIGATION/ REMEDIAL MEASURES

Concerned Departmeant

Action Taken

[i} Road Condition and Witdth

N'BHD SHOFPING | The road condition = good around
CEN THES this area. |8
SHOPPING MALLS The road condition = good around _
this area. - : } -

[IN-STREET Encroachments by on- eateries | Spaces for vendors and local m_._o.vm need to be Nagar Nigam Already Complied
EATERIES & SHOPS " hawkers and vendors assigned procarly.
N URBAN VILLAGES Any ongoing construction should not conquer Nagar Nigam Already Complied

the space of the road and banning the

sxpansion of shops on the roads and pavement. |
{{it) Traffic Congestion |
Location PROBLEM MITIGATION! REMEDIAL MEASURES Concerned Department _

Action Taken

'N'BHD SHOPFING

Mo Traffic Congastion is found

EATERIES & SHOPS

roads, unauthorized parking

N URBAN VILLAGES |congestion in traffic ocours.

assigned properly. Itis also necessary to have
leve! difference of about 0.30-0.50m from the
level of road.

CENTRES . -
SHOPPING MALLS Mo Traffic Congestion is found. = - ——— - |
ON-SJREET Due to lot of encreachment on Spaces for vendors and local shops need to be |Nagar Nigam/Trzffic police| Total vehicle Inspection of PUCs in Kaushambi Area - 5074,

Total Challan-255, Total Unautherized Parking Inspection-9857,
No. of defaulters found-2720, No. of Challans-2720, Total Fine
imposed- Rs. 1,19,000/-

Vehicles plying on street parking has to be Traffic police
removed or they can be relecated to the nearby
prarking lots or open spaces, |

Location

by informal Activities

|

PROBLEM

MITIGATION/ REMEDIAL MEASURES

Concerned Department

Action Taken

IN'BHD SHEFFING
CENTRES

Encroachments by hawkers and
vendors

Spaces for vendors and local shops need to be|Nagar Nigem
assigned properly. Banning the expansion of
shops on the roads and pavement.

| Already Complied

SHOPPING MALLS

Encroachments by hawkers and
vendors

Spaces for vendors and local shops need to be|Nagar Nigam
assiined praperly.

Already nuauzmm

Hanning the expansion of shops on the roads Magar Nigam
and jigvement.

b_Emumncau__ma

ON-STREET
EATERIES & SHOPS
IN URBAN VILLAGES

Encroachmeants by hawkers and
vendors

Spaces for vendors and !ocal shops need to be| Nagar Nigam
assigned properly.

Alreatly Complied

Ranning the expansion of shops on the roads|Nagar zwmm_.:.
and paverient.

.p:m.m% Complied
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[ 5 Vehicular _...w.._z:n: on Carrianeway

Location PROBLEM

MITIGATION/ REMEDIAL MEASURES Concerned Department

Agtion Taken

N'BHD SHOPPING | No vehicular parking on
CENTRES calriageway is found

SHOPPING MALLS  [No vehicular parking on
| carriageway is found

|ON-STREET On-street parking of private
EATERIES & SHOPS |vehicles
IN URBAN VILLAGE=

Multilevel car parking {MLCP} complexes are|Ghaziabad Development
one such solution to provide off-street parking. | Authority

_um_.x_.:mml_umnmm have been identified and accordingly the same
will be implemented

Zone-based will be required on-street parking memmzmmmg
management, so that parking supply is
distributed evenly across different streets In the
neighborhood.

Already Complied

(v} Parking of Intermediate Transport Vehicles )

Location PROBLEM [ MITIGATION/ REMEDIAL MEASURES | Goncerned Department :
Action Taken
N'BHD SHOPPING As wide roads in the area have Spaces for vendors and local shops need to be| Nagar Nigam Already Complied
CENTRES been reduced to narrow  lanes agsighed properly. | —
because of encroachments by The problem can be solve by creating separate|Nagar Nigam Already Complied
hawkers and vendorspacking of spaces for autos, parking for 4 wheelers and
ITV aceurred in this area. also creating spaces for bikes and cycles such
that it does not disturb movement on roads and
flow of pedestrians.
|SHOPPING MALLS | As wide roads in the area have Spaces for vendors and local shops need to be|Nagar Nigam Already Camplied
been reduced to narrow lanes assigned property. . T |
besause of encroachments by The problem can be solve by creating separate|Nagar Nigam Already Complied
hawkers and vendorsparking of _m.omnmm for autos, parking for 4 wheelers and
ITV occurred in this area. also ecreating spaces for bikes and cycles such
that it does not disturb movement on roads and
flow of pedestrians.
ON-STREET As wide roads in the area have Spaces for vendors and local shops need to be|Nagar Nigarm __»_ﬂmm% noau__mﬂ_l
|EATERIES & SHOPS |been reduced to narrow lanes assigned oroperly. o - = ]
IN URBAN VILLAGES |because of encroachments by The srablem can be solve by crealing separate| Nager Nigam Already Complied
thehawkers, vendors, and rack spaces for autos, parking for 4 wheelers and
pickers/scrap dealers parking of also crealing spaces for bikes and cycles such
ITV cccurred. that it does not disturb movenient on roads and
flow of pedestrians.
{vi} High Sound Pressure Level .
Location PROEBLEM MITIGATION! REMEDIAL MEASURES Concerned Department E
Action Taken

N'BHD SH

CENTRES above the standard.

ANG | Inthis zone sound pressure leval in [Well-designed silencers and mufflers be

Nagar Nigam
installed oh the vehicles, preferably at the
manufacturer's level. 1 =

Notices for keeping the rufes implemented on ground level,
GNN runs public awareness on ¢ontfinue basis.

There is a need to sensitize public on fssues|Nagar Nigam
pertaining to traffic noise as most of the
strategies for abating noise due to vehicular
movements.

Already Complied

|above the standard.

'SHOPPING MALLS | In this zene seund pressure level is|Well-designed  silencers  and  mufflers be |Nagar Nigam

installed con the vehicles, preferably at the
manufacturer's level.

There is a need to sensitize public on issues|Nagar Nigam
pert: g lo taffic noise as most of the
strategies for abating noise due to vehicular
movemants.
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ON-STREET
EATERIES & SHOPS
IN'URBAN VILLAGES

In this zone sound prassure level is
above the standard,

Welldesigned silencers _and _mufflers be| Nagar Nigam
installed on the vehicles, preferably at the
manufacturer's level.

There is a need to sensitize public on issues|Nagar Nigam
pertaining to tefic noise as most of the
strategies for abafing ncise due fo vehicular
movements, ! g

B. POLLUTION-GROUND AND SURFACE WATER.

{i) Open & Unlined Drainage Network

Location PROBLEM MITIGATION/ REMEDIAL MEASURES Goncerned Departmant "
Action Taken
N'BHD SHOPPING | |No problem found of open & -
CENTRES Unlined drainage network in this|
area. -
SHOPPING MALLS No problem found of open &
Unlingd drainage network in this
area.
'ON-STREET There is na proper drainage Up-gradation of existing sewerage sysiem and| Nagar Nigam Already Complied
EATERIES & SHOPS  |network in the urban village. laying of new sewerage system in a sustainakle
IN UHHAN VILLAGES | B — ;
Oumping of plastic wrappers or marsr will be required for 2zone. The|Nagar Nigam Already Complied
niher solid waste into the open containers of at least twice the capacity may be
drains which leads choking of placed at the storage locations to prevent
drain. : overflow and to provide freegom of lifting at the
- convenience.
{iiy Water outfall point in Natural Drainage
Location PROBLEM MITIGATION/ REMEDIAL MEASURES Concerned Department Action Taken

N'BHD SHOPPING
CENTRES

Ne problem found of Water outfall
point in Natural Drainage in this
area.

SHOPPING MALLS

No problem found of Water outfall
poinl in Natural Drainage in this
area.

ON-STREET
EATERIES & 5HOPS
IN URBAN VILLAGES

Public-Private Partnership needs to be Nagar Nigam

Wastewater discharge from outlets
of all houses joins this drain,

encouraged for construction, aperation and
maintenance work for this problem.

Already Complied

\{ifi} Encroachment o

n Drains

Location

PROBLEM

MITIGATION! REMEDIAL MEASURES Concerned Department

Action Taken

'NW'BHD SHOPPING
|CENTHES

No problem of Encroachment on
drains found.

SHOPPING MALLS

No problem of Encreachment on
drains found

ON-STREET
EATERIES & SHOPS
IN URBAN VILLAGES

Encroachments by hawkears.

The passibility of removing buildings/ structures| Nagatr Nigam
gbstructing existing natural drainage lines will

be seriously consicered by Govemment

autherities. In any case, and with immediate

effect, unplanned growth will be restricted by

state govermments so that the construction of

structures  obstructing  natural  drainage  or]

resulting in increased flood hazard is not

allowed.

AMlraady Gomplied

€. POLLUTION-SOLID AND CONSTRUCTION WASTE SITES

|{i) Waste Dump Sites
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Logation PROBLEM

MITIGATION! REMEDIAL MEASURES

Concerned Department

Action Taken

'N'BHD SHOPPING No problem of waste dump sites i3
CENTRES found.

SHOPPING MALLS

GNN has prepared the roster for claaning mechanicaly and

The waste from these business|Sweeping should be done on ali seven days of Nagar Nigam
communities again accumulates on|week, To ensure this, an additional staff is mannualy the streets everyday
sireets and read. required which should be added to work out the
1 total strength of workers,
All type of solid waste generated is| The municipal authority shall identify storage|Nagar Nigam m_mqm.m..mm have been collected and transported direclly to
mixed with municipal solid waste|spaces such as materials recovery facility, as the Garbage Factory.
including, demolition waste and| appropriate, for segregation of municipal solid
| nert waste. waste and the storage facilities to be set up by

municipal authorities shall be so dasigned that

the municipal solid waste stored are not

exposed to open atmosphere and shall be user

friendly.
Cpen garbage dumps have The conlainers of at least twice the capacity zm_mmﬁz_mm} Already Complied

ON-STREET
EATERIES & SHOPS |cropped up at various places in the
iN URBAN VILLAGES |locality, emanating appalling

may be placed at the storage locations to
prevent overflow and to provide freedom cf

stench. lifting at the convenience.
{ii] Construction Waste Dump Sites = 4
Location PROBLEM MITIGATION! REMEDIAL MEASURES Concerned Department

Action Taken

No problem of Censtruction waste
dump sites 1s found .

N'BHD SHOPPING
CENTRES

SHOPPING MALLS
dump sites is found

No prakdem of Construction waste T

[ON-STREET The C&D wasie is being dumped
EATERIES & SHOPS |along with the solitd waste.
|IN URBAN VILLAGES

The horticuliural and censtruction or demelition
of debris (CED) or dairy waste shall be
separalely collscted and disposed of in
accordance with the Bye laws and not to be

mixed with municipal solid waste.

Nagar Nigam

>_3|ma< Complied

1.1.1 Hotels and Restaurants-Formal Hotels in Ma

Ils & Independent and Residential Zones

The aspect and area wise mitigation and remedial measures are deliberated in Table 3.3

Table 5-3: Mitization and Remedial Measures in Hotel Areas

LOCATION PROELEM

MITIGATION! REMEDIAL MEASURES

Concerned Department

Action Taken

A, POLLUTION-AIR & NOISE

{i) Read Condition and Width

FORMAL HOTELS  |The road condition is geod around this -
TN MALLS & area.
INDEPENDENT
HOTELS IN The read condition is good around this
RESIDENTTAL arc
ZONES — _
(i} Tratfic Congestion !
LOCATION PROBLEM MITIGATION! REMEDIAL MEASURES Concerned Department :
Action Taken
FORMAL HOTELS  |No Traffic Congestion is found. - -
IN MALLS &
INDEPENDENT
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[HOTELS IN Due lo Lot of encroachment m,m_ roads, |Spaces forvendors and local shops need to be Nagar Nigam Already Complied
RESIDENTIAL unauthorized parking cengestion in assigned properly, It is also necessary to have level
ZONES traffic occurs. difference of 2bout §.30-0.50m from the Tevel of

road. !

Vehicles plying on streat pasking has to be removed | Nagar Nigam Already Complied

or they can be relocated (o the nearby parking lots or

| open spaces.
tiii) Encroachments by informal Activities
LOCATION PROELEM MITIGATION/ REMEDIAL NMEASURES Concerned Department y
Action Taken

FORMALHOTELS IN |No  encreachments by  informeal - -
MALLS & activities is seen in this area.
| INDEPENDENT |
HOTELSIN Encroachments by hawkers and Spaces for vendors and lacal shops need to be Nagar Nigam Already Comnplied
RESIDENTIAL ZONES |vendors .uummmanm properly,

Banning the expansion ol shops on the roads and Nagar Nigam Already Complied

|pavement.

(iv) Vehicular Parking on Carriggeway

LOCATION PROBILEM

MITIGATION/ REMEIAL MEASURES

Goncerned Department

Action Taken

FORMAL HOTELS IN | No vehicular parking an varringeway is

MALLS & seen 1 this area
INDEPENDENT A B .

) HOTELS IN | On-street parking of private vehicles  [Multilovel car parking (MLCP} complexes are onc|Ghaziabad development | Parking spaces have bean identified and wnnoa..:m_,. the same
RESIDENTIAL ZONES such solution to provide off-street parking. Authority will be implemented

{1.1.1 TInstitutional Areas-Hos pitals/Health Centers

and Office Buildiniz/Complexes

The aspect and area wise mitigation and remedial measures are deliberaled m Table 5.4.

Table 5-4: Mitization and Remedial Measures in In

stitutional Areas

LOCATION PROELEM

MITIGATION/ REMEDIAL MEASURES

Concerned Departmertt

Action Taken

A. POLLUTION-AIR & NOISE

{i) Traffic Conpestinn

TOSPITALS/HEALTH |No traffic congestion

CENTRES
|OFFICE Ou-strect parking of private vehicles | Vehicles plying on street parking has to beremoved |Nagar Nigam Already ﬁuﬁ..n%_ fed
BUILDING/COMPLEX or they can be: relacated te the nearby parking lots or
E3 mo@mn Spaces.
{ii) Encroachments by informal Activities
LOCATION PROBLEM MITIGATION! REMEDIAL MEASURES Concerned Department| .
Action Taken

HOSPITALS/HEALTH |No  encroachments by  informal

paveracnt.

CHNTRES activities is seen in this area. } ]
OFFICE | Encroachments by hawkers and $paces for vendors and local shops need to be Nagar Nigam Alteady Complizd
BUILDING/COMILEX |vendors agsigned properly. ____|.]
ES Banning the expansion of shops on the roads and Nagar Nigam Alrcady Complied

-ﬁwmvle.m_:ac_a. Parking on Carrisgeway

LOCATION PROBLEM

MITIGATION/ REMEDIAL MEASURES

Concerned Department

Action Taken

|HOSPITALS/HEALTH |No vehicular parking on carriageway i3

|CENTRES seen in this area

|OFFICE Onestrest parking of private vehicles
BUILDING/COMPLEX

LS ;

Multilevel car parking (MLCP) complexes are one
such selution to provide off-street parking.

Ghaziabad development
Authority

parking spaces have been identified and accordingly the same
will be implemented

_w. POLLUTION-SOLID AND CONSTRUCEION WASTE SITES
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(i} Wasfe Dump Sites

LOCATION FROBLEM

MITIGATION/ REMEDIAL MEASURES

Concerned Department

Action Taken

|HOSPITALS/HEALTH |Kaushambi has a large rumber of

{CENTRLCS Nursing homes, pathology ceuters and |disposed of in accordance with the Bye laws and not
hospitals. Hospital waste, and a1l kinds |10 be mixed with municipal solid waste.
of waste are currcntly gerting access

along with other waste.

The bio medical shall be separately collected and

UPPCB/ Nagar Nigam

Inspections have been done for ensuring compliance of BMW
Rules, 2016 by all Liealth care Establshipemts.

OFFICE The waste from - these offices and

[IING/COMPLEX. |complexes  again
streets and road.

accumulates

workers.

Sweeping sheuld be donc on all seven days of week.
on|To ensure this, an additional staff is required which
should be added to work out the total strength ol

Magar Nigalr

Roster programmes for cleaning streets all seven days.

waste.

All type of solid waste generated is
mixed with municipal selid waste
including. demolition waste and inert

friendly.

The municipal zutherity shall identify storage .ﬂmmnom Nagar Nigam
such as materials recovery facility, as appropriate, for
segregation of municipal solid waste and the storage
facilities to be set up by municipal authorities shall
be so designed that the municipal solid waste stored
arc not expoescd to open atmosphere and shall be user

Already Complied
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mﬁwﬁf%w%@mw—m—zmaﬁwmﬁ
feeell wvu @ afHIRYl & Yy Fdevr vd doo @1 srigw

A= fagR vd S 83 # Sfthes i, AfssAv, 3rdg aifh T el
AR B AB) Hlo TS sRa aAfdaun, oo # Afo™ EA. No. 2012019
in O.A. No. 308/2015 Kaushambi Apartments Residents Welfare Association (KARWA)
Vs. Divisional Commissioner Meerut Division & Ors. ¥ HTo =TT g7 wif¥a fafis

AR U Ia &7 H 31T ARl BT WHME BRI ST gieH g
21 3w ¥ Re® 16-12-2021 B EiEwEN) gRT SFUE MRNEEE Od
ﬁﬁﬁwa}w%ﬁsﬁ?ﬁrﬁ!ﬁzﬁwwmﬁﬁmﬁﬁmW|

- R R & SR Jolo T W& URaeH fm, micraE &
A el # vw 39 amifva @ TR, R g sy @ feifea
AfBrTOT SURerd w@—

Sr. . . Mobile/
751 Name of officer Designation Contact no
1.  Sh. Rakesh Kumar Singh District Magistra_te, 7(‘3hazi‘abaq" 7 8527240100

Senior Superintendent of Police

2.  Sh. Pawan Kumar Ghaziabad ! 9643322900

DCP Traffic, Eastern Range,

3. Dr.G. Ram Gopal Naik Delhi Police 9818092082
4. Smt. Priyanka Kashyap DCP, Delhi Police 381*8*05}5]042
Smt. Nidhi Malik Deputy Commlsswner East Delhn L

~ Municipal Corporatmn o
Municipal Commnssnoner

6. Sh. Mahendra Singh Tanwar Ghaziabad 7080600111
7.  Dr. Nirav Patel ACP, Madhu Vihar, Delhi. 7065036305
8.  Sh. Vivek Srivastava ADM (Fin. & Rev) Ghaziabad 6307851231
9.  $h. Ramanand Kushwaha SP (Traffic), Ghazuabad 9643322897
10.  Sh. Utsav Sharma Regional Officer, UP Pollution  gocaace

Control Board, Ghazlabad

A



Y 2 ~

‘ Regional Manager, UP State

11.  Sh. A.K .Singh Regional Transport Corporation, 8929991221
- _ Ghaziabad

12. Sh. Surinder Singh SE, EDMC, New Delhi 9717788518
13.  Sh. Shyam Balyan AE, EDMC, New Delhi 9971366889
14.  Sh. Khushal Singh Tl, Vivek Vihar, Delhi 8750871444

Dy. Health Officer, Shahdara,
15. Dr. Santosh Tomar Delhi Govt 9818579090
16. Sh.'Sufender Kumar SHO Patparganj industrial Area 8750870626

Hdwern Sufterd NHRAT BT sar1 o U 3R arfdyavor, feeh
SR E.A. No. 20/12019 in O.A. No. 308/2015 Kaushambi Apartments Residents Welfare
Association (KARWA) Vs. Divisional Commissioner Meerut Division & Ors. # e
25—10—2021 T TIRT AR B AR M fhar 1, TaH Ao RHRT
SR YL WA BT Sugdd GHTH Y WM ¥g e st
COREHNGRC T R

TIE &9 Sk U ey 9 ool wwu &t i W Rera ®, forad
TR URY WRPR 09 el TR @ AR ¥ wygga brdare few S
AT JMASTF &, T YT AU B T 3T W TN 9 B
T | 3ECd e ewr & dRE Reeh T & SuRigargaR ik
ARFR A A W) SuRed w, Rrea T e W ardrard § 16 S
BN ATl structures mﬁﬁmmw&ﬁ%mﬁm—ﬁﬂﬁﬁﬁm
7 | PR s dod § g9t @& Su 4@ w0 9§ AR
B wgaa wU ¥ B 9 W wesaia e ) -

1. S3gE mwmﬁvmwwﬂﬂmﬁa%ﬁvh
forar T @ T 3R Rem gdl ool ™R o (§€oad) <
9 P goFH A A R wRa gy 9 3R IR fean
mmm|aém=rﬁmmﬂmwﬁwmm@faﬁ?ma%
e 9 WM BT B fhar o 3871 B ) S99 B PO BN B
JU Sl gU P 918 AR WErRT FR A s, (e
FErFH gEe g e A i A W S dm R
Fraf¥rd sighages 71 I UR @7 100—200 AieX qd 1 wnfda
fd W, aIfs W=f*a commercial vehicle owners/drivers &1 -4
A I P AR E G |

/ﬁj’f (PRIt el TR ).
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